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12.32 hrs. -
RE: QUESTION OF PRIVILEGE

Shri Kapur Singh (Ludhiana): Mr,
Bpeaker, Sir, on the 1ith of May, the
debate on Orissa famine was bheld in
the Lok Saibha and it was reported
by the Indian Express spelling out
a story which gave the names of all
the participants in the debate. But
for some reason or the other the
name of our distinguished colleague.
Mr. Mukerjee, was completely ex-
cluded from any mention thus creat-
ing a picce of false reporting th.ough
the trick of policy ol suppresio veri
suggestio falsi. The false report
which creates a deliberate false im-
pression ebout the proceedings held
in the Parliament eclearly ient-
amounts to a breach of privilege of
the House. I, therefore, suggest that
the matter may be dealt with in ac-
cordance with the rules of procedure
of the House,

Mr. Speaker: The Editor of the
Indian Express was asked to state
what he had to say in the matter.
He has, in his letter dated the 14th
May, 1966, explained as follows:

“On going through the news
report in the Indian Expresy re-
ferred to by Sardar Kapur Singh,
I really would not describe it
either as a false report or a
report which creates a delibe-
rately false impression about the
proceedings in the Lok Sabha
or May 11. However, jt is true
that the report was Incomplete
because of the omission of a re-
ference to what Mr. Hiren
Mukerjee had said.

This is what actually happened:
Qur Parliamentary Correspondent
did r.fer in his report to what
Mr, Mukerjee had =aid. Unfor-
tunately, the Sub-e ii or who pro-
cessed the copy at the news desk
cut out that portion and several
other portions to reduce the length
of the story for rcasong of space.
It was perhaps an error of judg-
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Re. Reorganisa-
tion of Punjab
ment on his part but I assure you
that it was done in good faith,
On behalf of the Indian Express,
I would like to express my sincere
regret for this. Kindly Convey
our regrets to the Sp.aker and to
the others concerned.”
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8hrli Ranea (Chittoar): Deap the
matter., This is mot th. anly
instance. My hon. friend has done

a service to the House by drawing
our attention to this. On s~veral oz-
casions, several of these daily papers
have been jgnoring the names ol the
Members. ...

Mr. Speaker: 1 would ask the
press also to take note of this & thaty
the number- of breach of privilege
motions is also reduced. They will
be helping me if they take more
care in that.

1235 hre. .

RE: REORGANISATION OF PRE-
SENT STATE OF PUNJAB

Shri D. D, Purli (Kaithal) rose—

Mr. Bpeaker: I might also say—
Mr. D. D. Purl is also standmg there
—I read in the press that there was
much concern in the minds of the
Punjab Members on account of this
falling through of  yesterday's
motion. I had asked the Leader of
the House to consult his colleague,
1 have been advised that there
will not be any change in the pro-
gramme that has been scheduled so
far as the coming into existence of
the two provinces is concernsd. That
would be dona as had been announ-
ced and that would not cause any
difficulty or any obstacle so far as
that programme is concerned. That
would stand as it s

Papers to be laid on the
Shri Sachindra Chaudhuri.
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12.37 hrs,

RE. MOTIONS FOR ADJQURN-
MENT
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